CENTRAL ADMINISTRATIVE TRTBUM.L: HYDI RABAL EBENCH:

LT HYDER! BRD

ORICGINEL ADPLICATICN NO. 1074 of 19$

D/ TE OF DECISICN: 27 6496

Venkataramadu ifPLICAFTS

Ver sus

. The Divisional Railway Managaer,

.

5.C.Rly,, Guntakal, Anantapur Disg

and another,

fsporiErTS

F'CR_IFSTRUCTIONS

1. whether it be referred to the
reporters er not?

- V ° /W
2. Whether it be circulated te
all the Zenches of C.A.T.

3r not?
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL': HYDER~BAD BENCH;

AT HYDERABAD

0.2.10,1074/95 | Date of Order: 27,6,56
BETWEEN 3

Venkataramudu .+ Applicant,

AND

1, The Divisional Railway Manager,
5.C.Rly,, Guntakal, Anantapur Dist,

2. Senior Divisional Persomnel Officer,

Divisional Office, Personnel Branch,

SocoRlyoc Guntakal, Anantapur Dist.
.s Respondents,

Counsel for the Applicant «e Mr,G.Ramachandra Reddy
Counsel for the Respondents = .. Mr.K.Siva Reddy
CORAM 3

HON'BIE SHRI R,RANGARAJAN ; MEMBER (ADMN, )
JUDGEMENTET
X Oral order as per Hon'ble shri K.Rangarajan, Member (¢mn) X
None present for the applicant, Mr,X.Siva@ Reddy, |
learned standing counsel for the respondents present, Inspite of
the repeated adjournments neither the applicant nor his counsel

was present, It appears that the applicant is not inéerested.

in pursuing this case, Hence the OA is dismissed for default,

No costs,
( R RANGARATJAN )
. Membe r (Admn, )
Daﬁed: 27th June, 1996 7ﬂqd =
/i-(— &,
( Dictated in Open Court ) 37-%975‘)7’% )
sd

c? 2



Copy toi-

1.

2.

3.
4,

5.
6.

ad )
The Divisional Railway Manager, s.C.Railway, Guntakal,
Anantapur District. ' _

genior Divisional Personnel Officer, Divisional Office,
personnel Branch, S.C.Railway, Guntakal, Anantapur Dist.

One copy to Sri. G.Ramachéndra Reddy, advocate, CAT, Hyd.
One copy to Sri. K.Siva Reddy, Addl., CGSC, CAT, Hyd.

One copy to Library, CAT, Hyd.

One spare CODYe.
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